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poration hotels from April 1975 10
January 1976 hes been provisionally
worked out to bo Rs, 1585 lakhs. This
figure is subject to audit and adjusi-
ment

(t) and (¢} Yes. Sir, The profits of
the India Tourism Development Cor-
poration hotels fur the last three years
are as under:—
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Nt proflt

Year (Rs. I
Lakhs)
1972-73 . . . . . 32-01
1973-74 . . . ‘ . 19 93

1974 75 . . . . 6823

City Compensatory Allowance to Cen-
traj} Governmen{ cmpluyees posied at
Chandigarh

14907. SHR] PRABOI'H CHANDRA
Wil the Minster of FINANCE
be pleaseg to state

{a) whether the Central Govern-
ment employves posted at Chardigarh
get far Jess oty compensat.ry allow-
ance in comparison to the allowance
paid to the Pumah ang Hary.na Gov-
ernment emplnyees posted at the same
place; and

(b if so. the reasous for thi. dis-
panty?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) It 1s under-
stbod that the Governments of Punjat
and Haryana have sanctioned a com-
pensatory allowance of 124 per cent of
pay to their employees at Chandigarh.
Central Government employees posted
at Chandigarh are entitled to a Special
Compensgatory Allowance at 5 per cent.
uf their basic pay.
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(b} In ibe maiter of grant of com-
pensatory allowance to their em-
ployecs, the Central Government have
their own separaie crilema which are
based on the ricommendations of the
Third Pay Commission and are ap-
plied umfoimly throughout the coun-
fry The Siate Governmenis have
their own criteria in this matter, which
differ not only as between the Centre
and the Siates but also as  between
ihe Stales themselves.

Fake Nofes Gang in Kerala

1908. SHRI M. RAM GOPAL
REDDY Will the Mincter of FIN-
ANCE ULe plessed lo state

(a) whether a fake notes gang was
recenily smarhed in ile ala, rnd

(b) if sc, the number of persons
arre«ted?

THE DEPUTY DMINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI
SUSHILA ROHATGI): (a) and (b).
The mmformation 1» being collected from
the Goveinment of Kerala and will be
lmid on the Table of the House as
s0on ag possible,

Production ang Export of Tes

1909. SHRIMATI PARVATHI KRI-
SHNAN: Will the Minmsier of COM-
MERCE be pleased io state:

(a) the total production of tea dur-
ing the la-t three ytars,

(b) the total quantity of tlea ex-
ported during that period,

(¢) the gpmount earned by Govern-
ment as foreygn exchande during that
period; and

(d) what was the total quantity of

iea exporteq to rupee payment coun-
trieg?





